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DISCUSSION ON GURU GOBIND
SINGH MEDICAL COLLEGE AT
FARIDABAD

MR, DEPUTY-SPEAKER: We shall
now take up the discussion on the
statement made By the Minister of
Works and Housing and Health and
Family Planning in the House on the
30th November, 1972 regarding the
Guru Gobind Singh Medical College at
Faridabad.

Before we begin the discussion, X
would like to dispose of a matter that
is connected with this discussion. Shri
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Jyotirmoy Bosu may kindly listen to
me till the end, without interiuption,
and 1 think you will be satisfied after
hearing me through.

Shri Jyotiimoy Hosu has sent a
letter to the Hon. Speaker today,
which was received at 1232 pm,
which he has mentioned certain names
that he would LRe to 1eler to in Ins
speech. A smmilar situation had
occurred a few days ago in connection
with the debate on ithe 1ags standal
1t was ruled by the Spedaker at that
time that 1l was not enougn just to
send the names but it was also neces-
sary that the matter should be
mentioned, so that the Minister would
have an opportunity of making in-
quiriegs mio the matter and to muke
the discussion meaningtul.

In this case, only the names were
sent, and the copy of that letter was
forwarded to the Minister for inquury.
But, here there 1s a liitle difterence.
It 18 not a new question. The hon.
Minister in his statement on the 30th
November, 1972 had made certain re-
markg which go to confirin that there
are a number of irregulaiities in the
establishment and the admimstiation
of this college, and, therefore, 1t 18 not
as 1if an mquiry has not been made
into this matter,

All that Shri1 Jyotirmoy Bosu said
on the last occasion had gone on the
record, and they remain on the recoid.
So, I do not see how I can prevent
the mere mention of these names
which are connected with alleged ir-
regularities which primae facie had
been confirmed by the Minister in his
statement on the last occasion. 1 do
not see that I can prevent him from
mentioning these names ...

SHRI JYOTIRMOY BOSU (Dia-
mond Haibour): On a point of sub-
mission....

MR. DEPUTY-SPEAKER: Now, he
should be satisfied....

SHRI JYOTIRMOY BOSU: I am
«very much satisfied; I am grateful to
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you for a change. Of couise, I have
very clcarly mentioned the names, and
I have sawd:
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“In the context of mismanage-
ment of Guru Gobind Smga Medi-
cal College, Fandabad, and due to
their nusdeeds, more than 200 boys
have become ...

So, I have given the points also. I
am more than happv that you have
21VON MO PELMISHION,

To =&Y AT qigw (F7H17) ¢
A wErEex AF mifwes fug wlzad
FAT & A7 AT a7 47 797 88
21 4 W OAA| T HHT T4V A
% T 7 4T mwT iy 2 % feq g5
477 qF miiaex taz #7197 owv
e Wlurg fag foar Fax
7 afsxer FrAs w17 390 937 &9 &
A qv yigwa wEy # nw ger fa
Iufraa v ®eY wrar AT fpar

sz aw A WEAwd 2 9 wre

10 gwiv w47 afs $fEva e &
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FLA FHT A1g T WY AT FAST FY I
ag fodt & foft =5 &1 &N rm
FIAS HY TG@T & WX A FGT AT aFAT
et A% -7 ¥y v fag
QAT & QidTé4 U4qT gATH qravd-
FAC T AR E ITHT g o Ag FTAX
gt F2ar ) weft agiw ¥ 30 FEIE
A7 asgen feaqr 949 IO WWEH
faaar § fn gram wadde ff 7o 194
waT few & g ot g7 Wl
TEIE F OF AFR T T W& |
AT TIANE FOF IR T FEA
1 eftsia 4 2 A1 393 oF 17 7w
IR A H L 5 s X a y Jfeww
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Fifa § efvpfa wrea =y wifed @i
fafwan gwm gfrafadr & wrgh
girg wear Arfgy, |fFET w5 A
AT WA Gw7 Ag 7T A g wfaqy,
T wgT & oy S @IAT ST RFAT
T NE7 FT FIHAH GIFTH TG 507 F7
F=ATY 40 7T FI A APNIET F T
¥ T FTT FT gAY T AT A
#Y A w47 A1 A7 gATAT NAAHE ¥
% 9T IqF FI T A Ay /AT
RE®A H 30 AAIAT AT Al qFsT
agr fey gau faar ¢
“It appearg that the Guru Govind
Singh Vidya Sevak Society had
sought the permission of the State
Government of Haryana sometime
n 1971 for setting up a medical
college, at Kainal".
a7 WHT HETRY T q¥GeA ¢ AT IF 98
o =re17 %74 & 06 g% weav
‘“ ihe situation that has occurred
at Faridabad where a sub-standard
medical college 1s alleged to have
been opened last year by a private
management .7
q2 T AW B AT FEIGTT HE AT R
fr gawrcives w A &) A7 T
weugg &1 § | afww g "3 wdosg
gy favgredves ar &1 ATTHO w0y
FRT AT AY 40 TAE W AT Ay
1 fadr ot wfews T ¥ wew
40 g% g1 w7 Wfeww 0w wid
¥ A a7 qer w1d fx feadt afgwrd
FAET & & uw Wt aT Ay R S
aFaAr ey | wEw Ay afasr qgr faefrady
arer Y7 wrdt AW Fv gl glawt
Y 517 T A g fY gfaar g2 qdy
Fadry 1 @ asowreag A glearor
T X few WA A aad 0w A
orAm & gTeT AET 9T §F A #Y ofy
7 5@ B gored €Y fis & ardrer gel
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At ST AwdY § v s dvw woec A
T wY eyez fador faar ar fie sredE
afers w7 @ 9@ | W RN
& A1 ¥ qTAAG TEA AT F qoF HT AT
FATAAN A X faar qg A aw 4
Iqy A foar @ -

“It 18 true that the private medi~
cal college at Faridabad referred to
by you is not yet recognised by the
Punjab Government or the Medicak
Council of India. However, no per-
mission was required or was accard-
ed by the Government of India since
estabhishment of under-graduate
medical colleges is 5 State subjeet™.

3o¢-

¥ZT QIFFE KT A9 WIIT wEY § AfwA
WA FI7 Fg1 F——xdz TqAHz w1 g
TEIT F FiAs A AN S 1§ I
FTAT ATZAT
“The policy of tho Goveinment of

India 15 to discourage the setting up

of g medical colleges 1n the private
secior”

g W% a7 FET A5 F wm agAwT ¥ o
HTTHT G WISH & T1 TART {2 W FAT
Erw At g a1 wraw s fagwwr gfraror
qrE(7 7 Ireaa farar § 9 Ik are
IR TR ATF F1 F+xfA & F g8 wAe
77 f& g av @ afrvr wrdw
ArAT S gy & w7 a7 ot Je gy
fr 6 mifase g faar @aw drgdr
T wrgfoe wfeom wedt agy & o
RA5AT I Faw AE IST Ay )
o off vyt €1 ag ared Sraw
7Y WY ¥ qzar 7 oY 0F fRe
g Y A FET ¢ | Fgr wfyEww
o oY A7 | 3gy o faafadt &
SfYqm F1 FAX | TIAT AT, FAFT G
wigewr wgwreag &, @ oY gEarer
o vi &, wek wmt a fer @ §,
7 71 §vEr? gy anfacy foar ofr g
otr 7 T grer, 7 Al ¥
frs® fody g7 &1 9 IsmT W%
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BrE Af ST ¥ g wawm o
2373 A FEE

N awweq g1 9X faar wav g,
Iai frar 8

“I have spoken to the Chief
Minister again a few days ago. He
told me that he had entrusted the

matter to the vigilance authorities
for a detailed enquiry.”

# wgar g for amATg F4Y ST og TEY
Z AT g7 o g6r 0305 TEAFTHTT
FARARUE AR -G
HIF AN geq7753 &, A AATAT HH
& Fav ww g afvare F w3y A
a&r & wr o faer 7 AT T A ATRTSAT
w93 A AT H1QT FAATHT FAF
GASATEY 51F a0 41T F7 % (qaniqay
¥ WrgT ® w14 fawars w7 @
g

& miowr var gfrarr & gom 94
oY F melor B avh AT fa@r g
g IR o3A TELF oAEfAT F
awg fzar gr——

“I send my good wishes on the
occasion of the inauguiration of the
Guiu Gobind Singh College and
Hospital at Patna. I am swe that
with the setting up of the med:cal
college, the pioblem of the shortage
of doctors which the countiy 1s
facing at present will be solved to
some extent. Such a pigject 15 a
fitting memorial to Guru Gobind
Singh who was much concerned
with the uplift of the downtiodden
and the common man.”

Tq 7 7§ IEN 3§ FAG & ¥
syrAr wv e rix fear o 1 & wwmar §
fir ghearorr it oY ga¥ oW 9Tl
¥ forex ordged A7 e ¥ qod
¥ o wrafer Wy #, afew o afead
oF fews TR w1 P iR
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7 sffaand ot f-—ai wa¥y greve,
¥ wwv faadfr gfeess = wwEr
i ¥ gfewew w7

IUATLTET WEIET, T TE Ay Ty
faram S Fraradt & W wyer oF ST
et faeqa faaoor feav &, fomyr sy
*21 & i 2w 44wy wTaT AT Y
frar # afew 26 =Ty woaT TeesT frar
&1 R oaw & wwd T Ry ¥
AT A T wAr A7 St &, AP &R
IH FTAF  F IF ¥ IHT OF
TEiEm WY 2, famw AN ey 2
f wrfast 7 v 777 e Pafean g,
FI[ oO¥%0 ATAE g, Afew 9d
T ¥ A F AwwAr g frower oy
i w71 7 onw ey fafrem 2,
fami =73 ¥ 3% 7% R o
7%, 73 faws1 day aw faar &9
AET 0T 210 FTiEg ¢ AfEw ey (A
fedt e= 1 TRV W AR A owrk
waeat AEY 8, fedaw & frAa wew
/T A1, Trarhw o o A frad
am femmoA v faaft Ts-ardy
W FLT VL AT TFAT F——Fq w7 AT
A o 727 gy A 2

Frfera Fr derm i Y A dgr g —
qITRT 97 O 7 N AT FT,
IgH AT TZAT IW AT KT AT AT 4
Ffew g gz WY o7 ATEIT ¥
w1 ¥IW A4 ST W7 FaEny zaar
T3 whoTT faar, wewt ¥ ey § @y
fa~are faar, s faanw €% wd-
TEY FEY FY | WTHTT ., WRY AT
Fv I TS AT HHAYT F qFAy
fr—-Afer wraTe A AT §w oy
fur 1 fad o @ dmnow B oww
w7 & wfT ¥ wmrr oy sdw S
A marer 5 swfue f frwr—afies
fdy WY A7 ¥ gAwT atar A
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F wrgan g B A7 3% A H WA
F AIATETHL | ST AW 3FH FAET &
3% Tga1% w47 § HE FrAamEra ad |
S AT SR FEAA BT AP aFA A
aga fFa1 8, ST w99 F59 A A |
Traifaat & wfasy segwe § 909,
g% fay 378 fedl gat afewa smw
F qrEqr fgaamy F7 77T T

sy ayq wEy (Trgwr) o el
gfrafgdy &1 @ =@ g@d g 1

o Ty FATIN GiEA 1 F ATAAT
F1Ear g & Fr A 3W FAT AT AT
g # o famy G 97 faenfaai &0
wfger gav w%, aifF 339 7 7 Far
FI T=W[ T@T &, T TAT TF FLE agl
T g, I3 AT 987 FT AHT AT 76 )
Hoagt ax ag A1 fAdsm w g
o ozA eI E 9% qg6, gedr
¥ ot 347 a7 w7 Fqzren fwar g0 Ea
FEIET T UF agd a3 °=1 fAwer
2 oo 99 wer g fF zany 9 =wr
feree Tar® & wfwT =gt faegre o
FE ¥ 1 3% T AFTT § TG W Fa@l
2 & mmad /47 S 7 S e faar
2, 9 AF g & 1 SN w Y —-

“The Minister has subsequently
-stated that the Haryana Govern-
ment were not a party to the plan
to start a college. That is not
correct, as has been mentioned in
‘para 6.”

TEl 9% IR wE Ay § s w6y
oot 2 B I S §% wEr 8, 92 A
gt & WA 3@ § fr osEw atg ofr
A I fGAE FE FEHAEr T8
F 2 '

DECEMBER 19, 1972

Guru Gobind Singh
Med. Col. at Faridabad

3T WEAL & g1 H AT FAr =AFal
g 5 7zl qTSi g §, 98 UF B &
H1ET & | g 28 qfewe wrfas @1
IO 21T § o FIT ST 137 FIfes ¥ THeST
foFaT 2, SEHRT GTHRTT AT o] H A qAT
faartaat =1 wigey garey § AT #21
g gfratedt & ofefagza adf
faar @——my 3o wimer ¥ ofrer HTFATET
FL AT AT GUL GFAT | TH HAAS-
Tz & fgwrs =3 & FI wraamEgr &3
o8 &5 g 39 IFL T TaRIT
ar T T OFT GE
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A guae w97 (wfeamer) o
fedy wfhv gred, ¥ 0F STeaRa &Ar
=1gar g1 1 saifaur ag St A ag
el & fF @ %2 a9 g9 Arder ¥ #eee
FLAT AR & AT IAILT Fo Q9T
AT =ea ¢ | § ear § o
A aTE § Al KT AR -~
qF TAF AT H STTAHTY & B 78 wriers
FF 9T 2, 5TH FAT TIAT | SAH
AT F AT qA ITAL AT HT AT
29 1w faeem | § wear §
= sAfaaa ag 95w a1 |, ST a1’
T AT

MR. DEPUTY-SPEAKER: This is a
most unusual request. But I do not
want to be rigid. If the hon. Mem-
bers feel that it ig all right to accede
to his request I"Have no objection.

" SHRI R. V. BADE (Khargone) My
name is No. 2 in the list.

MR. DEPUTY SPEAKER: We do not
go by No. 2 or No. 3. Affer the
motion has been moved, we go by the
party. Thig is a most unusual request
when an hon. Member says: Give me
a chance later on. It is not usual; it
is not normal. If the hon. Members
do nof have any objection, I shall
accede to his request. Shri Jyotirmoy
Bosu.
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SHR1 JYOTIRMOY BOSU: As an
opposition Member I politically differ
with Shri Uma Shankar Dikshit and
1 am critical of many of the things
that he does. But I never thought
that his own party Members did not
have confidence that he could re-
present the party. Anyway we live
to learn, And that is a good thing,

Trading in education in the regime
of the Congress during the last 25
years has been a very profitable pro-
position and people who have been
trading in education are doing quite
well. At the same time they are very
successful, in collaboration with the
people in power, in ruining the future
of thousands of young boys and girls.
At the samc time the standards in
teaching, because” of bunghng, aie
going down day by day. You cién
give a degree or diploma 1o anybody
and also thrive and not endanger
yourself individually for the time
being then and there. But as far as
doctors and drnivers are concerned, if
you give somcihing which they do not
deserve you nwy becume the vieum
yourself anytime,

Guru Gobinda Singh College affuar
is one of the woist scandals They
had one last year  Mr Dikshit nad o
lot of features on his ~up. There was
the Patliputra Mcdical College where
they had collected nearly 60 lakhs ot
rupees, mostly in the hands of Cou-

AN HON. MEMBER: Rs. 80 lalhs.

SHRI JYOTIRMOY BOSU. My
friend says Rs. 80 lakhs—collections
by people in the ruling party.
swallowed and digested, no digestion,
no prosecution, no trouble at all.

THE, MINISTER OF WORKS AND
HOUSING AND HEALTH AND
FAMILY PLANNING (SHRI UMA
SHANKAR DIKSHIT): This reference
to Ra. 80 lakhs by the ruling party..

SHRI JYOTIRMOY BOSU: Pecule
who were connected with the ru'ing
party.

AGRAHAYANA 28, 1894 (SAKA)

Guru Gobind
Singh M¢d. Col. at Faridabad
SHRI UMA SHANKAR DIKSHIT:
Let him explain how they were con-
nected. -
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SHRI JYOTIRMOQOY BOSU: I re-
quire dome time to collect these
materials. I shall make a statement
within 7 days. Your chief whip in
the Punjab Legislative Council is
connected with that.

Coming to the history of the college,
the Guru Gobind Singh Vidya Sewak
Society which is registeged under the
Societies Registration Act 1860 spon-
sored a first rate medical college in
Faridabad in December, 1971 and in-
vited applications from all over India
and abroad to the aforesaid medical
college by advertisements. According
to the salient feature of the pros-
pectus all the necessary requirements
of a medical college were offered to
the prospective candidates, We must
mention here that the essential eri-
terion {or admission for those who
nave a minimum of 45 per cent marks
was the payvment of Rs, 20,000 in a
lump sum by each student. OQut of
this amount Rs, 10,000 was just
donation and Rs. 10,000 was to be
adjusted tewards fees for 1ull course
We want to know where is tlus
oLy .

Under the notification number S O.
62/ A 14/63/S. 272, dated the 10th
April 1972 10garding approval of Guru
Gobind Singh Medieal College, Farida-
bad under section 2 of the Punjab
Ana omy Act, 1063 . 449, the esta-
blishment of Guu Gobind Singh
Medical College was approved. They
say, “We enclose herewith a true copy
of thig notification. Sir, may I hand it
over to you for laying a true copy of
the notification on the Table? I shall
authenticate it 'as soon as you have
had a look at it,

Who are they? The Guru Gobind
Singh Vidya Sewak Society which
sponsors this college comprises of only
brothers, sons, sisters and brothers-
in-law of Mr, Gian Singh Purewal,
who is the secretary of the aforesaid
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registered society. We are giving be-
low the names of the members of .the
Guru Gobind Singh Vidya Sewak
Soclety

- 1..Lakhjit Singh  Purewal--Chair-
- man. .
2. Gian Singh Purewal—-—'Set:te-
tary. .
3. Jagtar Singh Purewala treasu-
rer.

4. Piara Smgh "Attwal.

-B. -Surjit Singh Attwal—-»MLC I
think he is now MLA. .Mr. Surjit Singh
Attwal is the Chief Whip of your
party in ‘the Punjab Legislature,
‘Therefore, let us not go much deeper
into the matter. When you are trying
to ‘find it out, you might get a snake.

‘What is said in the prospectus? A
rosy picture was given. According to
Mr. Dikshit’s department’s ‘require-
ments, for full-fledged medical col-
lege, they must have enough money
of their own, building of their own,
aldequate apparatus. and equipment.
But there is not even a minimum ful-
filment. The deficiences were severe.
"The college has no building of its own
and the classes were held in a con-
crete shed like building, which was
previously wused by a small radio-
assembling industrial unit, The dis-
‘see¢tion hall which in » wov fo»s part
and -parcel of the first M.B.B.S. course
is gituated in a small gallery on one
side of .the building. The physiology
laboratories are too inadequate in all
respects. The same. tragic state pre-
vails also in' the Biochemistry Labora-
tory. The fact that an anatomy
mugeum is essential in a . .medical
-colleges, we think, isstill unknown to
the ‘management. For the study of
social and preventive medicine,
students are to go to rural health
centres and have to get practical
k&nowledge. The college has no quali-
fied Principal. © Even. the .existing
Principal is mot. allowed by the
management T do anything even' for
‘the betterment of the ;mden,tn The -
~cﬁ!1ege l;n ne chimr

_DECEMBER 19, 1972

the -

Thonghthe,

. Guru Gobind Siagh ‘3‘;‘:{ :

Med Col. at Fundabad

couege is-in. I—Iamana, the. hnsteh
situated very far away, 15 mdiles
hostel in 'Earfdgbud and. girlg
in Delbi. That is the posltlon,_ 3
only way to save the.caféer of stu--
dents js that the .Goyernment ahould’
take it .over. . I shall comé to’ that‘
later on,

[PARAE

Coming back to that, Mr. Attwal
happens to be very .close friend of.
the present Chief Minister of- Haryma.
Shri Bansi Lal, against whom there.are
serious charges of -corruptian. 'Mr.
Dikshit ;is fond of him, he has - been
protected and has been given a clean
chit. That is a matter of regret. The
inquiry is going on. 1t is -highly.im-
proper, motivated and unwarranted.
Therefore, thig thing is moving so well
in Faridabad and nothing is happening.
The Government is hand in glove with
the miscreants and making money and
sharing the booty of each other.

I again quote: -

“That the Guru Gobind Singh
Vidya Sewak Society has collected
Rs. 20,000 from each candidate and
has thus collected about Rs, 44 lakhs
in total and has the moral and legal
duty and liabilities to honour their
assurances given in the prospectus.
which are the absolute requirements
for a Medical College which now
they have callously and indifferently
ignored in spite of our repeated
demands....

Affiliation to a University is an
essential requirement for any Medical
College and which was -guaraneed -
to us before the end of one veuar of
our admission. But so far, ‘Punjab’
Univergity to which our céliege ‘has
lo be amliatnd has not zweu Amlia-

tion....

" “That the 221 students
taken hdmmsmn lnto *th.is

be no dl”ﬁuv,lty in. pm ;
college w&th Jhe _Purieb Un -:'5"3'

and O rfufeognuim by
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Heryana Government because 1m-

portant persons ‘lhike S Surnt Singh

Miwal, ML A, Punjab and S Gian

&engh Purewal, Ex-President of Gur-

Adwera Parbandhak Committee were
”

R}

Zhey were involved and therefore the
$woys were taken for a ride

Mr Dikshit I regret to say did not
Five us correct picture 1 have given
ghe .document by which the Punjab
«Government has granted some sori of
secognition {o this Medical (ollege
The Haryana Government has given
-sgme sort of recognifion

Further I quote

“Subsequently 1t came to the
mnotice of the State Government that
ihe society had unilaterally decided
10 open a medical college ai Fand
abad and lhad 1ssued a prospects
mviting applications by November
10 1971 The State Government
issued a press note on November 5
1971 1n which they declared that
tbey had not approved of the setting
up of a private medical college .
Faridahad

T have given jyou Sir a true copy of
the notificafion of the Punijab ( overn
ment which approvas  affilates an g
way and recognise- this College I
want to know why 15 1t that Mr
Dikshit did not clarify it When there
is & serious situation about doctors 1n
the country why 1s 1t that these chaps
tave nol been prosecuted so far? Itis
because they have been protected by
$he people 1n power

This 19 one part of the story The
ther part of the story 1s that there
is a gloomy picture n the country

there 1s perpetual Government
m this regard It says

“While students clamour for seat-
in meihcal colleges and the majority
of populstion in the country goes
‘without doctors, there are over half
] Qf“ medical teaching shops

AGRAHAYANA 28, 1894 (S4KA)
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which charge a capitativa ;7 ring-
g from R- 5000 to Rs 13000 trom
each student in return for unsatis-
tactory facilities for imparting meda-
cal education

Then another report says

It is shocking that the country
simultaneously taces a shortage of
doctors and a large number of un-
employed doctors According to Dr
Sinha the number of unemployed
doctors at present 15 15000 to 20,000
and this number 1s expected to go
up ”

At the same time they say there 1s
a huge number of unemployed doctors
and there 1s a great shortage of doc-
tors in certain areas Northern India
comes within that category

Theie 1s another quotation which
says

Recently a large number of first
division pie-medical student could
not get admission to the medical
colleges m Delu tecduse there were
no <eals The Umion Health Mins-
ter advised the students o abandon
their medital course and instead
tomplete then B Sc course

After that whal did they do’> Did
they hang themselves or do they lowter
on the streets of Delh1 to staive them
selvas® So I say this 15 one of the
root causes for the student unrest and
frustration——they have been mal-
treated and defrauwded They have been
given the worst deal bv this Govern-
ment  They talk of linking educ thon
with productivity But no action has
bee1 taken Nothing has heen done
about 1t Theie are no MBBS ceats
for 180 students Theie 15 another
chpping here About ghortage of dot-
tors I have already said

Finally I want to appeal to Mr
Dihshit not to he guided by political
considerations, not to be guided by
conslderations of giving protechan fo
those who are dighonest, who are bad,
who are anti-soclal, W have cheateg

4
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{Shri Jyotirmoy Bosu]

the students. Please take drastic
action against them, gnd it must be
immediate. You take over the insti-
tution at once, inquire into it and
prosecute the offenders. And, for the
time being, put those boys and girls in
a different Medical College. I want to
clear and categorical assurance on this
here and now,

Thank you, Sir. I also thank Mr.
Dikshit,

MR. DEPUTY SPEAKER: Mr. Vasant
Sathe. 1 will draw the attention of the
hon. members to the fact that only one
hour is alloited. Kindly be brief.

SHRI VASANT SATHE (Akola):
How much time can I take?
MR. DEPUTY-SPEAKER: Five

minutes,

SHRI VASANT SATHE: Please give
me seves mnutes, Sir.

As has been pointed out earhier in
the stalement of the Muinister and also
1n the speeches made here, this is one
of the serious instances where a so-
ciety, formed by a family, has ex-
ploited the names of Guru Gobind
Singh, Sardar Swaran Singh and Shrn
Gurdial Singh Dhillon, Speaker, to set
up a <o-called Medical College which
igs housed in a rented building, a shed.
60 % 200, in wiuch the entire College
including canteen, the anatomy and
lecture halls—all there are partitioned
by wooden partitions-is located and
200 boys are supposed to be taught.

When this fraud was brought fto
notice here, protection was taken under
this. May I sav, to begin with, that
these boys have been agitating in a
most peaceful, disciplined and decent
manner uptill now. Normally we know
whom students become restive, how
the unrest erupts. But here it must
to said to the credit of the boys that.
although some of them were in dhar-
na in front of the Minister's house,
yet. .
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AN HON. MEMBER: Boys and girls..

SHRI VASANT SATHE: VYes. Yetf,
by and large, their agitation has bees:
most peaceful, although the womewn
students, as has been stated even i
the report to the Police, were harassed
and threatened by certain hired agents -
of the management here., That is the
seriousness of the situation.

Last time when the Minister made
a statement here, the Management had -
come out with a booklet which has
been sent to all Members of Parlia~
ment—we have received it—and also
to the Minister, and they have tried
fo deny these things. Let us take
them at their own statement and see
how they expose themselves completely
through their own pamphlet. Now
what do they say in this” They be-
gan by saying that the Minister of
Health made a wrong statement. They
charged the Chair also. This is what
they said in para 3:

“You have ohserved subsequently
from the Chair that you sent yous-
message of pood wishes as a matter
of routine and you were subseguent-
lv shocked to learn that your mes-
age and photograph have been
attached to the prospectus.”

Thus: you have been msled

iHHere is the book. Sir.
o
All that the students had stated im
their Memorandum was:

“It also deserves to be mentioned
that the prospectus of the Society
for its Guru Gobind Singh Medical
College, Patna, contalned messages
of good wishes and appreciation of
work done by society by
praised persons like Sardar Swaram
Singh. Minister for External Affairs;
S. Gurdial Singh Dhillon, Speaker,
Lok Sabha, Shri Bsnsi Lal, Chief
Minister of Haryana and Maharajs
Patiala, Shri Yadvinder Singh.”

This ig what the students had gtated.
All these people say fhat, in thels
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Memorandum, the students had mis-
led,

Here is the Prospectus with the
photagraph of Guru Govind Singh on
it, and inside the very first page is the
mexsage by Sardar Gurdial Singh
Dhillon, saying, ‘I am very glad that
the Guru Gobind Singh Vidya Sewak
Soclety has decided to start an insti-
tution.... at Faridabad...." Next is
Sardar Swaran Singh’s message. It is
all in the prospectus. The third is
from Mr. L. N. Mishra. The fouith is
by Mr. Bansilal and the fifth is from
the Maharaja of Patiala.

8ir, if this is not exploitation of big
names, what else can it be called?
An bxploitation of the most cheap
type, trying to exploit big and respect-
ed names of the country for a very
derogatory and cheap method of ex-
propriating money from poor students

.. (Interruptions.)

Now, Sir, kindly see this

MR. DEPUTY SPEAKER: All that
shows that you have to be very care-
ful when you are asked to send
messages

SHRI VASANT SATHE: Last time,
the Speaker said that we used to send
messages in good faith.. . .

MR. DEPUTY SPEAKER: We have
become wiser now,

SHRI VASANT SATHE: Thev have
charged Rs, 20,000 from every student
and they have the check to say this in
this statement, Sir, last time the hon.
Minister stated that it has been the
declared policy of the Government
which has also issued a directive to
the State Governments that no capita-
tion fee should be charged or even
donation be taken. Here, what does
the management say in their reply?
This is what they say:

“The Minister makes a mention of
the capitation fee. We have un-
doubtedly charged R.. 20000 from
gome of the students

M2 L8111, .-
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all of them.

SHRI VASANT SATHE: They have
illegally collected Rs. 20,000—Rs. 10,000
as capitation fee and Rs. 10,000 tui-
tion fee and other charges for the
entire period of 4} years. Then they
say—you kindly see how they con-
tradict themselves:

‘We are enclosing a copy of the
prospectus....”

SHRI JYOTIRMOY BOSU: It is all
Congressmen.

SHRI VASANT SATHE: Do ncot de-
tract the seriousness of the debate.
Otherwise. we will not be helping the
students,

SHRI K. D. MALAVIYA (Domarja-
ganj): It is a political buffoonery in
which Mr. Jyotirmoy Bosu is inculg-
ing

SHRI VASANT SATHE: They say:
supplied with

“You have been
wrong information by somebody.

And then they say:

“As you will see from para 2, the
Minister of Health, Shri Uma Shan-
kar Dikshit has not given the cor-
rect information. R

That means that they are alleging that
he said the incorrect thing when he
said that the Soclety unilaterally de-
cided to open a Medical College at
Faridabad. This is obvious from the
order of the Governmeni of Haryana
passed on 19th April 1972 and subse-
quently by the Deputy Commissioner,
Gurgaon. Then they ask: ‘How can
we unilaterally start a Medicai Col-
lege when the purpose was not simply
to start a college but to impart proper
medical education to the students
which can only be possible with due
prior clearance,....” Mind you--“With
due prior clearance of the Haryama
Government, the Medical Council and
the Punjsb University”. What a cheat-
ing s it. The Punjab University till
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this day have not given them afilia-
tion. The Medical Council till this
date has not given themt suinction that
i* reglited under the Mediesd Council
Aot, Thert, in the next para they
sWwW.

SHMRI ATAL BIHARI VAJPAYEE
{Gwalior): What about the Haryana
Government?

SHRI VASANT SATHE: They come
only under the Anatomy Act. Maray-
ana Government is nobody to give
sapction for starting a Medieal Cal-
lege. They come under the Anato-
my Act and the permussion they have
given is for dissecting the dend-bodi-
es. That is a different thing.

SHRI JYOTIRMOY BOSU: Is 1t not
‘nter-related?

SHRI ATAL BIHARI VAJPAYEE-
How can you dissect thé dead body
when there is no Medical College?

SHRI VASANT SATHE. 1a
sense, the Haryana
tnvolved,

that
Governmient  ic

1 am saying that thus statement 1s
not correct. They say wn para 7.

“From the very start wr establ-
ished contact with the Puniab Uni-
versity so that the college could he
affliated to University For rcasons
known only to the University, the
affiliation has not been given.”

Then carnes the most shocking thing
Sir., They demied the Minister's state-
mént, See what a bogus stetement
théy are making,

“The students in their Memoran
dum have contended, a point which
wae subsequently supported by Mr.
BRiloo Mody and the Health Minister,
that the Bociely has appointed only

- & 10w teachers and the nuwmbes is
hardly adequate for teacking. They
also stated that the college has no

DECHRMBER: 18, 1972
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Principal. Wa have 23 prafcsons
and other members of the teaching
staff who are well qualified and can
secups such a pasition in any roedi-
cal oonllege. The principal of the
college is Mr. so and so....A copy
of the list of names of Frofessors
ete. is enclosed for your kmgd in-
formation.”

30

Here is that list, Sir, In this list
only one person is & Professor. Al
the rest are lecturers or demonstrators.
The total number in the list is 17.
Where are the ‘23 professors’® Hven
Mr. Piloo Mody could have bee¢n a
Principal. Berause, this College, to
begin with, had only a B Cum. whou
continued to be Principal and also
Registrar at the same time. Now the
person who it the Principal 18 not
qualified even under the Infian Medi-
cal Council Rules or even the Uni-
versity rules, because he has unly one
year's experience in teaching 89 Sir.
this college has a staff which is not
qualified at all. Also, 1t has a I ibrary,
as they sav. But do you know the
number of books they have* They
have 30 books! Yet. they say, they
have a “Well-equipped library”. This
1s what they say, although the hibrary
has only 30 books, And they charge
fees for that. How can they sav ‘The
Society has also provided a very well-
equupped library for reference of stu-
dents’? The Minister's statement has
mentioned that the Managemcent closed
down the college indefinitely from 25th
October a~d they deny 4nd say that
this is not correct. You will there-
tore see from their own statement
what a wrong statementis they aré
making, The memorandum df Qg
students is fully proved by their own
statement,

Now, Sir, what is it that we are
going to do about it? Are we golmg
to say, after all, this is a Htate sub-
ject? I beg of you to cousider this
situation,

SHRI UMA SHANKAR DIKSHIT:
This is & State subject, fortunately or
unfortunately.
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Indiap Medical Council Act and Rules

thereunder, the Centre is having this e Rfwe mmm"ﬁm

power. o ew i ot arfier § awle art ¥l
. . MR AT § | g wwew vew ot &

SHRI ATAL BII ARI VAJPAYEE - :
Dikshitis ig 10 a Stete Joader... ... we wne o S W SR wey Wil

oy ré wirwavfnr w) grf | orrn WY

SHRI UMA SIIANKAR DIKSHIT: I wYer YT, faaTiodt « wew e
am servant of the peopls and member i '

ot the party.. . FIWTE T 47T e e Ol ol
wrEQ A TEar ¥ ot 6 e

SHRI VASANT SATHE: This insti- m
tution should be taken over with all €9 g & o wTOR e

the land, with the money it has, _” ™ mtm“ Tﬁm
(Interruptions) with the money ithas  ##1

collected by fraud, whalever may be 1746 hrs. )
available now If the State Govern-

ment has to take it over, they always [Sumi K. N. Trwary 1 the Chair)
gel grants trom the Centre. [s he ﬂfii

goiug to take 1t over and run it us al . ot 3 dw BRALAS w
proper medical college and gee that WA qu ¥ pEr 97 5 wlwA ¥

it fulflls the requirements of affi)iation W 1% nfar fag dfww s &,

fo Punjab University? Theie ale 200
boys. There are boys who have come i m ¥ aTeTT & whyfe w

from abroad. Their careers should LA LR GEER R o

not be rutned. This 15 ke munimum 5T T X T gfaven aow e
requirement that has to be met. It is ¥

uol enough saying—pumsh them for V€A fawrrer & et oft oqere Lol

fraud. H 1s a matter of law and that & O &g¥ 91, I 9T fear g1, FWEY
van be pursued and the law will take

ifs own course. But as far as stu- #q«m ¥ i'“wmt'
dents’ fulure is concerned ~we are “In exexcise of piwers centerred
mainly concerned with that —there 13 by clause 1 of sectiopn 2 of the
no use making a political capital out Punjab Anatomy Act, 1963, the
of thig issue; these boys huve had no Governor of Haryana heteby ap-
political angle in their agitations, We proves Guru Gohind Simgh Medical
from wM sections support their cause. College, Faridabad, for the purposes
let Government lopk at the jsswe in of the said Aet.”,
the larger context and see that this
college is inumediately taken overand Wt WEYEW IET WA WX W fr
*
Thank you. TzAT ¥ T wifaw fag A wrvy
PROF. MADHU DANDAVATE Wi vear & eresfger dfvwer wilvor oy
(Rejapur): You have annsunced oely gt +ff fraly @2 ¥ o Srew wrowr

t wo are geing th have his diseus-
xn only up”t’:: 6 pm. 1 suggest that e W O} 8, JeY wewre el

we should extend thetix;:, naonﬂeen W ¥+ fe sfearor qowre &
from , u wheerd)
m o cotmplete, the discussion? ‘::?W""" Foetad 1
. T Srel AT, S oy &
DEPUTY-SPEAKER: 1 supgrse
f\ﬁbbﬁquded. ncg:mt_be wrC ot g & o) i & s el
fnished 1 15 minmutes. sritefy wrar &, anfivie sy v
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[t TraraaTT .ﬂ'ﬂfﬂ"‘l}-- :
ol A owrd frarfol ® ww &

awt § e femfedi. &7 wdar

fearreft &6 wifirdf wr 9 awds s
&, oeT aTT g ATy | o Gy W
Erefr & o forerndT o vy oy 3
fi A stafverer wTor T w T WK
gl & agi TeX ¥ fag T Wy ¥
agt ¥ fegam & ewm-owrd &
LU R AR R

§ 1 qx wfev fag worw qeaT § o7

wTRE.

wAvafa wQlaw: ww ww awrEw
Ll

.ot AT wres WY FY sy
7 qugdng fae fed & . . C

. awmfa afwa : aw g S
wT ¥ W NE & fa¥ ¥ wwd fao
TF W & 1 X A W vy g
w3 1 Formr wiE €Y awar & ¥y

off RN e WA § W e
221 OT& BETY FOTATT F 0Ey wr
o v I vy S A
ﬂmmﬁﬂilﬁt&§|m ¥
o 4 v & fs agd & fog mgt g
gure =Eedt gt &, wem Al
ereTew Y 8, S 3 ¥ firg
N, i aff &) aw
wgt qré et et g, g
m@wmw&tn

#mfmm&mwg,

mammmgnh
M‘F B ¥ mm L
W m ﬁw 221 OHe-
st ¥ fevar v age Sy war
gy dolt wrem o iy 0w @
'*@,Wﬂ!ﬁ?ﬂﬁmm o
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Wt owrer meR | wm
gREEy iRy A Afde R
ot arg .

et s Y, we afay

oft wrrrware qred : H g g v
we wifieeg Firg forert Y et ¥
oY HAFory & F A §, T G

. wwi faas srRET ®T 199 FreRm
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¥ WC WX Ay AN A, AT
HLPTL XOEY A9 g0 # ¥ A, afw
I FAX T SEA-BEME F AT
aute 7 W 17 |

srgi-argi faoly wfews srirs @
T §, I A G AR G A K
e el AfeswmsRiwae
T gwrwa A &Y Wiy o o AWl Yo
T UT STATAT §, IAFY HIEH FEAT WET-
QUUERT I IAFT ATE FCh AT WERET
aw & i g 1 ag 3T A &
farares sy $T 1 qrY aw & Oy
AT &7 wiy, {59y @ awg W
B AT AT AME@A FT QHC AT
&%, ot dar FAvx ¥ fad ww W qw
W &1 ga wfeww wEwl §agrd
fraifica e & sparfas gy arfea
gk Afewsw  wifer #r Frorfead
wr 3t a<g & Fo fovar sl .

w XAt wgE @ awrR aAl
NG A A, NER W E
Aoramt w1 e Faly g @t
TR W g FATHATE FT AT AY @A,
e gawr 1§ aw JE) T

 Frqwa weny fw 7 wEga s
¥ 3y wrdardy ¥ g W, ek
SRA-PANT T AT E AT gl o
7% SRy 3 i wowrg { afy foarr &
w4 LW ISAT & 1

SHRI PILOO MODY (Godhra): 1
am thanktul to you for calling me. I
will not repeat what has been said,
Every bit of what has keen said is
true except perhaps that novody knows
that out of the 17 teachers they say
have been employed, 3 are non-exis-
tent, another 5 were appointed in the
last 15 days or month and., therefore,
the statement that bag been made in
this hooklet as shown bv Shri Sathe
because of it inmccuracy can only
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tead us to the conclusion that even in
the defence of an organisation like
this, there is a considerable amount
of golmal.

Sir, the very fact that somebody
has to go through the trouble of
building up a defence like this, subs-
tantiated with a sheaf of papers in
which he even gave how many kilos
of a particular chemical he has in his
cupboard, leads me fo believe that
the whole thing is a farce. I have
already injtiated this matter in this
House a few days ago, and I want
that the Minister should see it through
today. I would like to hear the
Minister, but unfortunately I will not
be hero to listen to his reply because I
have to go somewhere. (Interruption)

MR. CHAIRMAN: Let him finish,

SHRI PILOO MODY: What I
would like the Minister to satisfy us
about today is that he will take cer-
tain positive steps to take over the
mstitution lock, stock and barrel. 1
am not interested in the constitu-
tional niceties that he will bring
forward between thc Central Gov-
ernment and the State Government.
I am just not interested in excuses.
! am only interested in performance.

SHRI UMA SHANKAR DIKSHIT:
But they are facts.

SHRI PILOO MODY: I want the
Health Minister to perform; not to
give us reasons why he cannot per-
form. Therefore I would like to hear
from him that he has either taken it
over lock, stock and barrel—

SHRI AMRIT NAHATA (Barmer):

For once at least he is for State
take-over.

SHRI PILOO MODY: But he is
unfortunately a little  hesitant,
Secondly, I would like that a greater
assessment of the institution and its
existing management be meade imme-~
diately. If necessary, outside mana-
gers or whatever it it should be in-
ducted into the institute; to get a
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categorical assurance from the All
India “Medical Council of what are
the vrequirements that are needed to
put this college on its legs; an assur-
aned ‘from Punjab University that
they ‘%1l recognise # provided the
foflowing - eoaditions are fulfilled,
akd the ‘Government must take upon
#taelt she responsibility of s‘eeing,
like.a wet Hurse if necessary, that
thage reguirements are fulfitted by
the existing management

5 m.w. R

BEcause I want to take

a cons-
tructive aftitude, there is no point
in sarying “Take it over,” I am in-

terested to see that the study of
these boys is not in anyway interrupt-
ed even by a day and that they will
get their degrees in time as adver-
tised ‘and stated. These responsibili-
ties I charge on the Minister of
Health this evening, and I hope that
he will be man enough to accept
them.

" DR. KARN1 SINGH (Bikaner); Mr.
Chalrwan, Sir, there is absolytely no
#oubt that a sub-standar@ college
has been started and unfortunately
¥ hae résulted in an absolute fraud
o the student community of pur
country. T have had occasion to meet

many students from this Faridabad

celiege ‘end I can only sey this much,
that it is & heart-rending story, and
as Mr, Sathe has very corgeetly put
i, it s 2 human matter and it must
be deslt with ag a human matter and
ma u such,

These boys and. gh'l; Are going to
lme one year, and it should bhe the
t of all of pe in this Houvee now
ud € hon, Minister opposite to see
that  the students under no oircum-
stances lose one year, because in this
highly competitive lite that we are
Hving in, ‘ong year Jost meens they
Imnsrea@ﬂeﬂummtvh the
fatuge’ years in the ﬂmﬂ m—
mlnaﬂona._ e

o ‘ha mmm the
mw&hmmtg hnwit. i
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foel that with the dismal: fyture - thet
there is before India's . this .
trnud adds furthnt imlt 'to i" ul'! o

ol Waqre wyT ;AW ¥ e
wT¥ §, 39 Wi sg¥en w7

r_etmmspenk

DR. KARNI SINGH: ;t is a dark
future. I repeat I feel that there is a
dismal future before the studemts for
the reasen that there are not engugh
jobs or openings for the number of
boys coming out from the colleges.
1 am trying to finish my speech in
three minutes. 1 feel that the hen.
Minister cannot stand purely on
legal niceties. A situation has been
created and I feel aither thet this
particular college can be given tem-
porary affiliation to the Delhi or the
Punjab University; or, alternatively,
these students can be absprbed by
the medical colleges of Punjab, Pelhi
and Rajasthan unti] such time as
this college is put on its feet. We are
far more concerned at this stage to
see that those students under no cjr-
cumstances lose one year, and if they
lose ope year they are going to ~ pmt
them at a disadvantage with other
students in the country,

‘MR. CHAIRMAN:

18.00 hrs.

SHRI A. P. SHARMA  (Buxar):
This is another disgraceful  incident
in the country that has takem phase in
our educetional institutions; the fwst
being in the samg pame, jn, the
Magadh Medical Colldge in Bﬂur
Patna, From the statement Jjt is
quite - clear that about 221 hoys , and
girls not only from eur country but
from some foreign co\m‘tms algo
have come to this college by payitig »
capitation fee of Rs: 20,080, §tis' 0o
fault of these boys snd" girts that W
hiave -been invited to join and
sdmission in ¢his - WMedieal W-.
We also find that “there hws been.

ﬁyn !mwt.mmhon uqu
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have sajd, that alternative arrange-
ments should be made for continuing
the education of these boys and
girls. Whether it is a States subject
or Ceniral subject, an enquiry
should be instituted inio the whole
aftaiy of this college and the people
who have Behaved in this manner
shottld be punished.

MR. CHAIRMAN: The hon Minis-
ey,

PROF. MADHU DANDAVATE
(Rajapur): I have been one among
those who have demanded this dis-
cussion. 1 have given my name in
time and I have been in correspond-
ence right from the beginning and I
want to know whether [ shall have
an opporiynity to say something on
this matter.

MR. CHAIRMAN: 1 is mot neces-
sary tihat on every subject the repre-
sentatives of all parties should speak.

W axaver wye : YrEEw gEd daet
ol &, off ag & faa qad geww

wrrkr §, 4 swd gfrac e rma g

gt oF gray sw A w1 ¢ fF xw

qxwrdiz & ez¥zm & @ wre fear §,
ar 4y frar §, Niew v garafy Y &,

& faeger oft ag, &, avd &, ot i

Y & W 2o qrE T ¥ ghaww v

§ s o3 A39%E & Ow wwTe w7 RAT-

qary froz wob oo B oam W
o RSt & 1 g7 gk AJT q

W wREw W1 pRoame fear {1 W

warer ag § f6 g8 e § fyar war

A | g gt § fw gw T wiwe

@ & foy dure o wife w02

Wy wd ok s wnr g K
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PROF. MADHU DANDAVATE:
Sir, there are occasions when the
debate must not be converfed into
a debate between the ruling party
and the opposition. This is an occa-
sion on which members belonging
to both sections of the House must
think of some constructive way to
rehabilitate the 221 students back in

their educational institution. Un-
fortunately, in the statement made
by the Health Minister last time,

he took a certain position which may
be correct from a legalistic and tech-
nical angle, But life is something
more legalism and technicalism. For
instance, he did indicate on the floor
of the House that ¥Haryana State
Government had issued a pressnote
on November 5, 1971 saying that
they have not approved the setting
up of a private medical college at
Faridabad It may be technically
correct, but 1t completely conflicts
with what was stated by Mr. B. L.
Ahuja, Secretary of the Medical and
Health Department of Haryana Gov-
ernment on 18th April 1972 which
was published in a Gazette Extra-
ordinary, namely,

“In exercise of the powers con-
ferred by clause t1) of section 2 of
the Punjab Anatomy Act, 1936, the
Governor of Haryana hereby approv-
ed Guru Gobind Singh Medical
College, Faridabad " ete.

This particular statement was seen
by the teachers and students. 1
am personally involved because
many of my students in Bombay
University are today students of this
medical college. 1 have therefore
a personal gtake in it. These stu-
dents told me that after this state-
ment, they were convinced that there
would be protection given by the au-
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thorities and that is why they eon-
tinued to be students in that college
Therefore, I appeal to the House
that priority should be given to re-
habilitating the students, I do not
want to make reference to the fact
that some promment personalities
were involved and ther messages
were read by the students.

MR, CHAIRMAN: Please conclude
now,

PROF. MADHU DANDAVATE:
Yes, S8ir. The difficulty is technical.
Agoin and again the minister says
education 1s a State subject and this
stitution cannot be managed by
the Central Govertnment. 1 sug-
gest a via medwiz Fortunately we
have the UGC which gives grants
from time to time for the operational
work of various institutions. This
can be considered as a critical situa-
tion and if the Central Government
and the Health Ministry at the Cen-
tre use their good offices, the UGC
can be contacted and adequate gran-
ts can be given and this institution
can be bwlit up

What 1s the modus operand: of the
building of the institution can be left
to the UG C,, can be left to the Cen-
tral Government and can also be left
to the State Government. I make
this concrete and contructive pro-
posal which can be explored. The
U.G.C authorities can be contacted.
They have also acted in certain situ-
ations in an identical manner. Iam
sure, the Health Minister wiill not
take shelter behind the technicality
that this is a State subject.

On behalf of the studentz and the
teachers involved, T would again ap-
peal to them that they should not
take a legislistic and a 1
view but to see that all the 221 stuy-
dents are completely rehablitated.

Lastly, the management has come
out with a Memorandum which has
béen circulated to alf the Members
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of Parhawsint. To say the least—
T ain not actustomed ta use such &
phraseplogy—after carefully goung
through the management's Memoran-
duwm whreh has been cyculated am-
ongst the Members of Parhament,
all that I can say is that the Mem-
orandum 18 the greatest fraud that
has bee~ perpetrated and that should
he thrown away into the wasie pap-
er basket

1 would once again appeal to them
to see that all the 211 students are
completely rehabilitated

SHRI R D BHANDARE (Bombay
Central) Mr Chairman, 8Sir, I am
not going to make a speech I would
Iike to biing two facts to the notice of
the House Ever since the students
have been duped the students are
wandering from place to place from
thr MP< houses, from ther own
houses and theiefore they are pass-
g throuvh a menta: asony FHow to
rcmove that mental agony 18 1 ques-
tion fo be answered Dby the hon
Manister

Then the mental agony  through
Whirrhr  the hon Winister 1s gomng 1s
that some of the students are having
a dharne m {front of hishouse When
nrver we pass bv that road it 15 really
a sight not to be seeable—I do not
say an ugly sight—the student hav-
ing & dharna m front of the house of
the hon Minuster So, I would appeal
to the hon Mmister to remove his
own mental agonv elso by comung to
the rescue of students

Having dealt with this point, the
guestion 1 What should be done
with the fate of the rtudents who have
heen duped? Thie 13 a question to be
answetred by the hon Minister, by the
Central Government from a parents’
position  As a number of hon Mem-
bers have puggested and plesded
with the hon Minjster, it should not
Pe a legalistic or & constitutsonal view
whieh ouight to he éaken, Both the
Ceniral Gdvernmant and the State
Governiment mnust come {0 the rescue

02 ts-o. °
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of the students. Varioys ways have
been suggested by the hon Members
who have picceded me I need not
repeat vhem

Anotger yuegtion 15 What shouid
DL yone wa the cadnagement? I
thusk, 3t showla be oharged tor cem-
matng a iraud om the students The
students have bgen duped Proesecu-
on musl be launched aganst the
management. [hese are the pants
that I have made Thank you.

THE MINISTER OF WORKS AND
HOUSING AND HEALTH AND FA-
MILY PLANNING (SHRI UMA SHAN-
KAR DIKSHIT) Mr Chawman, Sir,
{ have carefully Listened to the obser-
vations made by the hon. Members
So far as the feeling over the irres-
pansible action of the board of manage-
went of the Guru Gobind Singh Medi-
cal College 15 concerned and the unfor-
tunate, distressing, situation in which
the students have been placed, in both
these respects feel myself entirely
one with all tha Members in the House,

I was viry pamed to find that
Mr Jyotirmoy Bosu was very eager to
convert this question Into a polifacal
wyue It is not a political issue Both
the firsl speaker and the second spea-
ker trought 1n Haryana Government
M1 Jyotirmoy Bcsu referred to what I
said about the Chief Mmster of
Haryana It 1s very ynfortunate and it
also makes one feel that when import-
ant matters of social significance are
brought before the House, the respon-
sible, the leadng, Members of the
Hoyse shoyld try to present them as
political issues It has nfothing to do
with politics at all (Interruption) 1
do not quarrel with his statement This
¢ precisely what he sald This comp-
letely conforms my impression and the
point 1 was making

Now let us look at this n a correct
berspective, 1 agvee with the mem-
bers who have said that we musgt not
teke a pursly technieal or Jegalistic
wlew bf Ahe situssion. 1 eniirely agree
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with them m this. But the guestion is
what kind of view are we going to take.
Are we going to take an irresponsible,
general and sympathetic attitude say-
ing ‘We are all with you’, ‘We have
sympathies for you”, ‘We wish you
wel”, “We wish the best of luck to
you', etc.? We have to find funds. The
Committee that was appointed for
meeting the requirements of admission
of about 130 students, the first divi-
sioners, with over 60 per cent marks
and some of them with even much
higher percentage, suggestions that it
would require Rs 4} crores for both
aon-recurring and recurring expenses
My friend, Mr. Kapoor, has assured us
that he is willing tc raise donations
emounting to Rs. 25 lakhs It is good,
it a trust can be registered ro consti-
tuted and if charitable and public-
spirited gentlemen interested in edu-
cation of students in Punjab and
Haryana and perhaps also in Delhi-
because the Head Office of that Soclety
Is In Delhj-combine together, then
sufficlent, initial funds can be raised,
in my opinion, and then perhaps some
way cén be found Let us see the
picture and the isgue in a correct pers-
pective,

So far as Haryana Government and
Mr Bansi Lal are concerned, I have
nothing to do with that This matter,
as I have said, has no poltical over-
tone at all. He sald that I gave a
¢lean chit to Mr Bansi Lal. I am glad
that he has given me the opportunity
tc make the position clear. News-
paper men came to me late In the
evening afer the functicn there had
concluded and said, ‘There are specu-
lations here to the effect that the Chict
Minister of Haryana is being dismissed
What have you got to say about it?
T spid, ‘These are speculations’. They
sald, ‘No’ and went on probing. Fi-
nally I said that ‘the president of the
Congress has made a forthright state-
ment which has been published in the
Delhi newspaper this morning; that
should be enough because that puts

DECEMBER 19, 1972

Guru Gobind Singh 336
Med. Col. ut Faidabad

the positicn straight. So far as »ny
decision about dismissal, ete., was
concerned, I said, the matter had not
even been discussed. This is what I
said I do not know how such a state-
ment can be regarded as giving a chit
to anybody. I do not think that he
needs it, and even it he needs it, is
none of my business to go about doing
that sort of thing. (Interruption)
That 1s why I said that his was very
unfortunate, Then I also get the feel-
ing that it is not merely on humanita-
nian grounds or for honest students
that this matier has been raised, but
it has been raised by those who tak-
en mtiative with a pohitical motive
with a politically motivated. (Inter-
ruption) That 1s what I am tryingtn
express, I hope that such matters
will be understood and approached
correctly m future I do not think
that thus will have much cffect on
my hon friend, Mr Jytirmoy Bosu.

So far as the Society is concerned, as
far as we have obtained the informa-
tion after I made the statement of 30th
November, the position is like this. I
have received a copy of the reply
which the University in Punjab has
to this institution, to this Society.
They have definitely said that one year
before the starting of a college like
this applications should have been
made to the University, and ‘as you
have not done s, there is no gquestion
of our granting affiliation’. Similarly.
the Medical Council also has sald
something to the same effect. It is
true that the Haryana Government
which under the Anatomy Act {s re-
quired to give its permission, did issue
a notification. There is no doubt about
it But subsequently, atter the matter
was raised in the Parliament, they
have withdrawn that notification also.

So far as these peuople are concerned,
1 called the Chairman and he hasnot
turned up. 1 called the Secretary. He
also has not turned up. They sent one
Office Superinténdent. This msn hes
given thres names of a single family
and he told our officers that Hny
sole and exclusive members
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Management Board. These three peo-
ple are there. There is a society also.
Part of the funds have been kept in
the name of the society and part of the
funds js in the name of the college for
reagons best known to them which are
very difficult to appreciate.

Then he says that there are other
people whosz names they have not
given. The students, in their memo-
¢randa, have mentioned {wo or three
other names alsc and they alsyo said
thai they are members of the society.

+What arc we to do about 1t? It
has t> be wunderstood that except
for the Post-graduate teaching the
Government of India cannot use their
funds except to the extent that if 1s
permissible under the law and where
the question of provision for main-
tenance or raising of the academuc
standards arc concerned, there, ti
Govetnment of India do2s come in.
But the Government of India is not in
a position to pass any regulatory legis-
lation. 1 consulted the Law Minisiry
and the Law Ministry has advised me
that under the Constitution, jt will be
diflicult for us {o 1ssue either an ordi-
nance or being a Bill straightaway
taking over the matter or punishing
the people.

So far as inquiry into the case is
cowerned, as 1 said last lime, that is,
on the 30th November, the Chief Min-
isver he said, and their Government
has subsequently informed me in writ-
ing, that they have appoinied a high-
level officer to inquire into the case.
Now, in this matter, the advice of the
Law Ministry is that if the facts are
ag they appear in the memorandum of
the students and as they have come
from the Universilty and the Haryana
Government and if these facts are
correct more op less then, this would
be a cognizablg offence. We dv not
know whether it is s» or nof. Buf if
it is so, it will be possible for th: Gov~
ernemony, of Haryana to start proceed-
ings, progecuilion proceedings suo motu.
Byt I will go into the matter further
and if this opinion 1s confirmed, we
will take un the matter immediately

thig ‘evening or sometime tomorrow
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with the Haryana Government so that
legal proceedings can be started, af
they are permissible under the law.

As I said on the 30th of November,
I received their memorandum on the
15th and op the 16th I wrote to them
after taking a legal view of the matter
suggesting that they should file the
First Information or a complaint in
Faridabad or some suitable place as

adviced by lawyers so that the
Haryana Government can start pro-
ceedings immediately. But, to this

day, none of the students has taken
any such siep. Therefore I asked the
Law Minmstry whether without th»
students going and lodging such a
complaint, the State Government is in
a position to take such a measure and
they have said that, subject to the case
being as it has “een stated, it should
be possible for them to do so. Afier
ascertaining the facts, I shall imme-
diately take up the matter with the
Government of Haryana so that action
can be 1iaken....(Inter:uptions)...

regard to the UGC Lusincss raised by
the hon. Member, this is the position.

This question can arise only after the
Punjab University is satisfied. Only if
t".e Punjab University is fully satisfied
that the minimum requirement under
the University Act for affiliation is met
can this be done. So far they have not
been satisfied. Several hon. Members
bave pointed this out. There is hardly
even the minimum of minimum, th.re
is hardly anything at all. There is one
large godown which is converted into
a college. They may call it by all
manner of names which are not really
substantial or tenable. Then, about
professors and teachers, the informa-
tion given by hon. Members is quite
correct. The situation must be worse.
it cannot be better than what has been
stated here, I am sure about it.

When some of our people went
round, the place was locked. There
was nobody around. The Secretary
lives here somewhere in the city; he
does not even come to give the infor-
mation to us. He even avoids writing
detailed particulars in reply to ques-
tions asked: this is the position.

3
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So far as funds &re concerned they
say funds had boon charged from 161
students. .

AN HON MEMBER: 180 students..

BHRI UMA SHANKAR DIKEHIT:
Although they bad 180 students, they
bhave got money from a reduced num-
ber. About 20 students have been ad-
mitted by theym without charging them
anything. The money collected is also
not standard. The rate varies as
Rs, 10,000 15,000, Rs. 12,000, Rs. 5,000
ete, ete,

According to the Audited Accounts
that they have profucea before us,
pecularly-enough, it 1s signed only by
the Secretary, Mr. Gian Singh, the
Accountant, Mr. Inderjit Singh and
Mr. Hingoratu, Chariered Accountant.
According to  this statement, the
amount now left with themis Rs. 1445
lakhs Rs 84 laklis are 1n banks ana
5 lakhs money is deposited witt g
prisate limited company. It is not
possible {o say whether that money
will e realisable or not They give
aother particulars where they say:
Prospectus fees Rs 70,17,955; registra-
ton fees, Rs. 14,900; fees and other
charges, Rs, 444,900 and donations
Rs. 4,49.000 ete etec. From 89 students
they charged Rs. 20,000 each, from 22,
Rs. 15,000, from 1, Rs. 18,000; from 2,
Rs. 16,500; from 1, Rs. 14,500; from 1,
Rs. 16,000 from 6, Rs. 12,000, from 29,
Rs. 10,000; again from 1, Rs. 13,000;
from 2 Rs. 8,000; from 6 Rs. 5,000 and
from 1, Rs. 2,500, eneh. There is hard-
1y any rule or norm or standard eith-
er in the matter of admission or in
the matter of capitation or advance
fees collected, Suppose they had
done that, the position would not have
so bad, althongh it was undesirable
in all respects. But sven that has not
been done.

So far as action 15 concermed, we
shall pursue this matter with all
seriousness and vigour.

Bo far as dealing with the gtudents
is coneerned, let us undersiand that

seegm 0 be something in the
nature of a framl. Fraud ig going on

?
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in the country; there are cheats in the
country; there are ; there
are thieves. Now, if we are going t
take over the financial ahd mansgerial
and other responsibilitivy froy, people
who defraud other persons, there will
be no end to this matter, Let
us understand this. There sre &
large number of boys who want to
enter the wmedical career. Earlier,
the crase was for tor ihe engineering
career, but now 1t has shifted tothe
medical carcer, for obvious reasons.
I can fully understand this and sym-
pathise with this. But, of course, it
is not possible to admit every baqy
who passes PMT or Inter (Science).
Last year, as I had pointed out, 130
students with first division could not
be selected, because we could not
find Rs. 4} crores straightwiy. Thesc
peopie have taken Rs, 20,000 or
Rs. 10,000. It was calculated a couple
of years ago that the amount spent
nh one boy per year was not less than
Ry 80,000. If they had committed this
wrong but had collected the full
amount, they would have been able
te run the college, but they have
trken only one-fourth of the amount
from eghty students,
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Now, it has been suggested to us
that we should help this college to
come up and so on. I am willing; if
a charitable trust is constituted, I
can contact the Punjab Government,
because the Punjab University is
there, and quite a large number of
the boys are from Punjsd, and there
May be some from Haryana and there
may be some from ¢lsewhere, If some
such trust is willing to come forward,
we can help, and ¥ shall lend my good
offices informally and even formally,
necessary, with the two Gov-
ernments in order to see if
something like that can be done. But
I have already given you an instance
of a case relating to a Union territory
where we have direct responsibility.
The Planning Commission said that
there would be tén medical colleges
durlng this period, All these ten

bave been ‘established. One 'was
offered to the Huryana Govermidint

¥
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bwo years ago, and they said that they
had not got'” the funds, and their
priorities were #ifferent, and they
wounld not be in a position to start
the medical collége. Out of the ten
colleges, one is in NEFA and another
is elsewhere and so on. Under the
plam, iy is not possible to find Rs. 4
crores straightway. When we sent 50
boys ‘to the mediecal college at Meerut,
we paid to the UP Government-about
Rs. 80 lakhs. If we are going to ask
any State Government to take over
the students, they will calculate at
the rate of Rs. 80,000 per student and
ask us to shell out the money. If it is
the opinion that all the functions or
all the main functions, that is, health
and education, the main social wel-
fare functions of the State Govern-
ments are to be taken over by the
Central Government, the method
would be different, I would advise
that the matter should be given more
careful consideration. Immediately,
it is not possible for me on behalfl
of the Government of India, to under-
take either to take over this college
or to run it.

SHRI VASANT SATHE: May 1
suggest that. ...

SHRI UMA SHANKAR DIKSHIT:
Whatever suggestions hon, Members
may have, I would invite them to
come and give me all their construc-
tive suggestions, and 1 shall consider
them with all sympathy....

SHRI VASANT SATHE: Under
the Societies Act, the management
can be taken over....

SHRI UMA SHANKAR DIKSHIT:
No, the Union Government is not in
a position to take over an wunder-
graduate medical college. It is only
post-graduate colleges that can be
taken over by the Union Govern-
ment,

SHRI VASANT SATHE: Under the
Societies Act, the State Government
authorities can take over the man-
\agement.
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SHRI TUMA SHANKAR DIKSHIT:
Of course, they can take over....

SHRI VASANT SATHE:
taken over....

It can be

MRB. CHAIRMAN: If I allow the
hon, Member, how can I net allow
the Members on the other side? Let
him not interrupt the hon. Minister.

SHRI UMA SHANKAR DIKSHIT:
This is not the only instance. This is
the worst instance of this kind. We
treat it as a warning. I would say
once again that it is a final warning.
We have already taken up the matter
with all the State Governments, and
I have said in answer to a question
either in this House or in the other
House that we have already asked
all the State Governments immedi-
atly to stop admission or permission
or approval to any such college in
future,

ot TREATT At ¢ faErT
wadgz 7 faolt dfreer w1 w1 o
aqt aw #MINT Ra aga FWX AN
wqafa £ 4Y g

SHRI UMA SHANKAR DIKSHIT:
Particularly, where there is no capi-
tation fee or no advance, they may
permit, but there also, unless and
until prior permission is given, they
will not be allowed As the hon.
Member has said, the Bihar Govern-
ment has started it. In Bihar, there
are four other colleges. There are
colleges in Maharashtra, Mpysore and
Madhya Pradesh also, and some of
these colleges are running well. It
is no use saying that we should stop
it from the beginning. Somebody
said ‘Why do you not stop it?* Is it
implied that Government should
keep some sort of spying system to
find out who is starting and who is
not. atasting? Ng, Jdebt ud nob-Be Pris

about it. It was not possible
for ws to stop it iu advance,
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Let me make this statement in all
seriousness, As soon as the Govern-
ment of India came to know about
this, we took every possible, legit-
mate, reasonable and proper action
in the matter. If a trust can now
come about, if at least enough funds
are there to ensure observance of
minimum standards—t should be
more than minimum standards—we
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will try to help informally with the
State Government, If such & college
comes, I will take up the matter here
also with the gsister governments.
This is all I can say.

1836 hrs.

The Lok Sabha then uadjourned till
Eleven of the Clock on Wednesday,
December 20, 1972/Agrahayana 29,
1894(Saka).



